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BRATA BARUA): I beg to lay on the
‘Fuble—

‘1) A copy of the Annual Report
(Hindi and English versions)
for the year 1074-76 on the
working and administration of
the Companies Act, 1956, under
section 638 of the said Act.
[Placed im Library. See No.

LT-10569/76].

(2) A copy each of the following
Draft Notifications (Hindi and
English versions) to be issued
under sub-section (1) of sec-
tion 620 of the Companieg Act,
1958, under sub-section (2) of
section 620 of the said Act —

(1) Notiufication No. 15/8/75-IGC
regarding ncn-application of
sections 255, 256 and 257 of
the Companies Act, 1956 to
certain Government Com-
panies.

(ii) Notification No 15/36/75-I1GC
regarding certain relaxation
in application of the provi-
sions of sub section (4) of
section 210 of the Compames
Act, 1956 to the Coal Mines
Authonty Limited, Calcutta,
a Government Company, for
the financial year  ending
on the 31st October, 1975.
TPlaced in Library. See No.
LT-10570/76].

(3» A copy of the Machine Tool
Companies Amalgamation
Order, 1978 (Hindi and English
versions) published in Notifiea.
tion No GSR. 237(E) in
Gazette of India dated the 18th
March, 1876, under sub-section
(5) of section 396 of the Com-
panies Act, 1956, [Placed in
Library. See No LT-10571/761.
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1213 hrs, :
MESSAGES FROM RAJYA SABHA

SECRETARY-GENERAL: S8ir, 1
have to report the following messages
received from the Secretary-General’
of Rajya Sabha:—

(1) “In accordance with the pro-
visions of sub-rule (6) of rule-
186 of the Rules of Procedure
und Conduct of Business in
the Rajya Sabha, I am direc-
ted to return herewith the
Appropriation (Railways)
No. 2 Bill, 1976, which was
passed by the Lok Sabha at
its sitting held on the 23rd
March, 19768, and transmitted
to the Rajva Sabha for its
commendations to make to
that this House has no re-
commendations to make tor
the Lok Sabha in regard to
the said Bill"

(1) “In accordance wilh the pro-
visiong of sub-rule (6) of
rule 186 of the Rules of Pro-
cedure and Conduct of Busi-
ness in the Rajya Sabha, I am-
directed to return herewith
the Appropriation  (Rail-
ways) No 3 Bill, 1976, which
was passed bv the Lok Sabha
at its sitting held on the 23rd
March, 1076 and transmitted
to the Rajya Sabha for 1ts
recommendatiorg and to state
that this House has no recom-
mentions to make to the Lok
Sabha in regard to the said
Bill”

1202 hrs

PUBLIC ACCOUNTS COMMITTEE

Two HuUNDRED AND FOURTH REPORT

SHRI H N MUKERJEE (Calcutia-
North-East) I beg to present the Two
Hundred and Fourth Report of the
Public Accounis Committee on para-
graph 10 of the Report of the Comp-
froller and Auditor General of India
for the year 1973-74, Union Govern-
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ment (Posts and Telegraphs) relating

fo Expandion of Srinagar Telephone
Exchange.

' . .

122 nrs. ’

(COMMITTEE ON THE WELFARE OF
.SCHEDULED CASTES AND S8CHEDU-
LED TRIBES

REPORTSs AND MINUIES

.

. S8HR] D. BASUMATAR] (Kokra-
Jhar): I beg to lay on the Table the
tollowing Reports ana Minutes of the
Commifiee on the Welfare of Sche.
duled Casles and Scheduled Tribes:—

(1) Report of the Commillee on iis
visit to the Headquaiters
Office of the Punjab Nalional
Bank, Parliameni Street, New
Delh; 1in September, 1975.

{2) Report of Study Tour of Study
Group I of the Commuitiee on
11s v.sit to Bhowval Jabalpur.
Varanasi, Lucknow and Hard-
war in December, 1975.

(3) Report of Study Tour of Study
Group II of the Commil‘ee on
its wisit to Bombay, Aurarga
bad and Manipal in December,
1975.

(4) Report of Study Tour of Sfudv
Group I of the Commutee an
s wis.t to Badli and Singhu
villages of the Union lermtory
of Delh: and Indusinal Train-
ing Institute, Pusa, New Delh:
in February, 1976.

(5) Report of Study Tour of Study
Group II of the Commitiee on
its wisit to Chandpur and
Chatesar villages of the Union
Terrilory of Delh; and Indus-
trial Training  Institute,
Curzon Road and Arab-ki-
Sarafi 1n February, 1976.

(6) Report of the Commiitee on its
visit 1o certain DDA Colonies
and a Girls' Hoslel in t*he

Bin

Union Territory of Delld. W
March, 1976, 3o

(7) Minutes of the First to Forty-

* third, Forty-ninth,  Forly-
fourth and Fifty-fifth altttnn
of the Commuttee.

e

12.03 hrs,

BETWA RIVER BOARD BILL

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI KEDAR NATH
SINGH): I beg to move*-

“That jhe Bill to provide for the
establishment of a Buard for the
trealion of a reservoir at Rajghat by
constiuction, on behalf of the Gov-
ernments of Madhya Pradesh and
Uitar Pradesh, of a Jam on  the
Betwa river at Rajghat and [¢r the
1egulation of such reseivorr, be taken
mio consideration.”

As the Hon'hte Members aic, per-
haps awale the River Belwa 15 a
major {ributory ot the Yamuna flow-
g through the States of Aladhya
Prudesh and Uttar Prade<h. The
Betwa Canal system {ogether wath
Parichha wen was consiructerl in 1885
the Dhukwap dam consiructed w 1009,
the Matalila dam construcled in 1958
and these together with a few o her
small schemeg uiilise less than 1/3rd
of the total waler resouices of the
Betwa,

The Bundelkhand region of Uttar
Piadesh and the districts of Guna,
Shivpur1 and Datia of Maabva Pra-
desh bordering the Bundelkhand re-
gion, are drought-siricken areas. The
exisling storages provide meagre 1rri-
gation faeilities jo these arcas and are
unable to supply water to lJarge poc-
kels in this region.

The Rajghat site on the Betwa on
ihe Border of U.P. and M.P., provides

“Moved walh the recommendaucm of the President



